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[®T. . RW-MD/TN/NH-234/Km 81.8/2015-16/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION

New Delhi, the 25th July, 2025

S.0. 3425(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 651(E) Dated: 07/02/2025 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for Construction of ROB at Km 81.8 in lieu of existing LC No. 109-A/3-
T at Railway Km 130.700 of NH-234 in the district of Vellore in the state of Tamil Nadu.

And whereas the substance of the said notification has been published in “The Hindu” and “Dinathanthi”
both dated 14.02.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling for Construction of ROB at Km 81.8 in
lieu of existing LC No. 109-A/3-T at Railway Km 130.700 of NH-234 in the district of Vellore in the state of

Tamil Nadu.

State: TAMIL NADU

||District: VELLORE

Sl. No.

Survey/Plot
Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested Person

| 1

2

5

6

|Taluk: Vellore

|Vi||age: Vallam

1

130/6

Private

Dry

0.0068

Manogaran
130/6B

|Vi||age: Kilpallipattu

2

140

Government

PORAMBOKE

0.0017

RAILWAY
140/2

18/2

Government

Poramboke

0.0074

GOVERNMENT
18/2B

19/1B

Government

Poramboke

0.0436

GOVERNMENT
19/1B2, 19/1B3

33/1

Private

Dry

0.0013

1. Vimala Ammal w/o
Karthikeyan 2. Neelammal
W/o Appavu Nayudu
3.Umamageshwari w/o
Ravichandran

33/1B

34/1B1A1A

Private

Dry

0.0002

1. Anbu S/o Harikrishnan
2. Dhanalakshmi W/o
Thennarasu 3.
K.Parasuraman S/o Kannu
Goundar 4. Valliammal
W/0o Neelakandan 5. G.
Rajakumari W/o
Govindharaji Mudhaliyar
6. Munirathinam S/o
Nadesa Goundar 7.
Navaneedhammal W/o
Nithyanandham

34/13B

34/3A

Private

Dry

0.0058

Kannan S/o Kulla Goundar
34/3A2

58B/1A1

Private

Dry

0.0017

1.Suganthi W/o
Manikandan 2. Dhanusha
D/o Maniikandan
58B/1A1B

58B/1A2

Private

Dry

0.0019

Arunkumar S/o Annamalai
58B/1A2B

10

58B/1B

Private

Dry

0.0036

Parimala W/o Ramesh
58B/1B2

11

58B/1C

Private

Dry

0.0064

1. Girija W/o Narasimman
2. Baskaran S/o
Shanmugam 3. Kasthuri
W/0 Rangasami 4.
Rajeshwari W/o
Manogaran 5. Shanthi D/o
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15

Shanmugapillai 6.
Sathishbabu S/o Gandhi 7.
Manigandan S/o
Nandhagopal aachari 8.
Narasimman S/o Kanna
Gounder 9. Prabhu S/o
Deivasigamani 10.
Ravichandran S/o
Chinnakuzhandhai
Gounder 11. Yoganandhan
S/o Morgan 12. Raja S/o
Paandu 13. Ezhumalai S/o
Kannan 14. Aanandhi W/o
Shankar 15. Kalaiyarasi
W/o late Kumar 16.
Priyanka D/o late Kumar
17. Raghul S/o late Kumar
18. Neelavathi M/o late
Kumar

58B/1C2

12

58B/2A1

Private

Dry

0.0039

1. Girija W/o Narasimman
2. Baskaran S/o
Shanmugam 3. Kasthuri
W/0 Rangasami 4.
Rajeshwari W/o
Manogaran 5. Shanthi D/o
Shanmugapillai 6.
Sathishbabu S/o Gandhi 7.
Manigandan S/o
Nandhagopal aachari 8.
Narasimman S/o Kanna
Gounder 9. Prabhu S/o
Deivasigamani 10.
Ravichandran S/o
Chinnakuzhandhai
Gounder 11. Yoganandhan
S/o Morgan 12. Raja S/o
Paandu 13. Ezhumalai S/o
Kannan 14. Aanandhi W/o
Shankar 15. Kalaiyarasi
W/o late Kumar 16.
Priyanka D/o late Kumar
17. Raghul S/o late Kumar
18. Neelavathi M/o late
Kumar

58B/2A1B

13

58B/2A2

Private

Dry

0.0034

Alumelu W/o Egambaram
58B/2A2B

14

60A

Private

Dry

0.0028

1. Saroja W/o Munisami 2.
M. Mani S/o Munisami 3.
M. Raja S/o Munisami.
60A/1

15

60B/1A1B

Private

Dry

0.0009

Prathap S/o Durairaj
60B/1A1B2

16

60B/1A2

Private

Dry

0.0009

1. Ravanan S/o Munisami
Gounder 2. Dhandapani
S/o Panchatcharam
Mudhaliyar

60B/1A2B
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17

60B/1B

Private

Dry

0.0012

Vasakotti S/o Kanna
Gounder
60B/1B2

18

60B/1C1

Private

Dry

0.0014

Parasuraman S/o Natarajan
60B/1C1B

19

60B/1C2A

Private

Dry

0.0015

Sambathu S/o Ramasamy
Gounder
60B/1C2B2

20

60B/1C2B

Private

Dry

0.0016

Radha W/o Pazhani
60B/1C2B2

21

60B/2

Private

Dry

0.002

Aanandhi W/o Vijayan
60B/2B3

22

60B/3

Private

Dry

0.0022

Yuvabharathi C/o Prema
60B/3B3

23

61

Government

PORAMBOKE

0.0048

RAILWAY
61/2

24

63

Private

Dry

0.0438

EXECUTIVE ENGINEER
PUBLIC WORKS
DEPARTMENT

63/1B

25

67/2

Government

PORAMBOKE

0.0368

GOVERNMENT
67/2B

26

69A/1A1

Private

Dry

0.008

1.Jeyakumar S/o Raji
Gounder 2. Kala Ammal
W/o Durairaj 3.Subramani
S/o Krishna Yadhav
69A/1A1B

27

69A/2A

Private

Dry

0.0009

1.Vengammal W/o
Subramani Mandbhiri 2.
Subramani Mandhiri S/o
Kista Mandhri

69A/2A2

28

69A/2B

Private

Dry

0.0001

Sekar S/o Subramani
69A/2B2

29

69B/1C

Private

Dry

0.0018

1.Jayakumar S/o Raji
Gounder 2. Kala Ammal
W/0 Durairaj 3. Subramani
S/o Krishna Yadhav
69B/1C1B

30

69B/1D

Private

Dry

0.0084

1. Durairaj S/o Perumal
Gounder 2. Mohan S/o
Perumal Gounder 3.
Jayakumar S/o Raji
Gounder

69B/1D2

31

69B/2A2

Private

Dry

0.0046

1.Jayakumar S/o Raji
Gounder 2. Kala Ammal
W/o Durairaj 3. Subramani
S/o Krishna Yadhav
69B/2A2B

32

69B/2B1

Private

Dry

0.0003

1. Somasundharam S/o late
Arumugam Aachari 2.
Dhandapani S/o
Panchatcharam Mudhaliyar
3. Ravanan S/o late
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Munisami Gounder
69B/2B1B

33 69B/2B2

Private

Dry

0.0053

1. Somasundharam S/o late
Arumugam Aachari 2.
Dhandapani S/o
Panchatcharam Mudhaliyar
3. Ravanan S/o late
Munisami Gounder
69B/2B2B

34 69B/3B

Private

Dry

0.0027

1. Somasundharam S/o late
Arumugam Aachari 2.
Dhandapani S/o
Panchatcharam Mudhaliyar
3. Ravanan S/o late
Munisami Gounder
69B/3B2

35 69B/3C

Private

Dry

0.008

Chandhiran S/o Yelagiri
69B/3C2

36 70B/1A

Government

PORAMBOKE

0.0012

Pathai
70B/1A2

37 70B/1B

Private

Dry

0.0088

1. Durairaj S/o Perumal
Gounder 2. Mohan S/o
Perumal Gounder 3.
Jayakumar S/o Raji
Gounder 4.
Maraghadhammal W/o
Perumal Gounder
70B/1B1B

38 70B/2

Private

Dry

0.0047

1.Jayakumar S/o Raji
Gounder 2. Kala Ammal
W/0 Durairaj 3. Subramani
S/o Krishna Yadhav
70B/2A2

39 70B/3

Private

Dry

0.005

1.Jayakumar S/o Raji
Gounder 2. Kala Ammal
W/o Durairaj 3. Subramani
S/o Krishna Yadhav
70B/3A2

40 70B/4B

Private

Dry

0.0122

1. Mohan S/o Perumal 2.
Gounder,Maraghadhammal
W/o Perumal Gounder 3.
Durairaj S/o Perumal
Gounder

70B/4B3B, 70B/4B4B

41 T1/1A1A1A1A1

Private

Dry

0.0418

1.Dhanalakshmi C/O
Subramani 2.S.
Ramalingam S/o
Subramani
3.Chandrasekaran S/o
Krishna Gounder 4.S.
Dhatchinamoorthi S/o
Suruttai Gounder
5.Kundhiammal D/o
Subramani 6.Lakshmi D/o
Subramani 7.Rani W/o
Krishnan 8.Pazhani S/o
Subramani 9.Valliammal
D/o Subramani
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10.Manogaran S/o
Subramani 11.Thirumalai
raj S/o Venugopal
12.Masilamani S/o
Nadesamudhali
13.Vijayakumar S/o
Krishna Gounder
14.Shankari W/o Ravi
15.Latha D/o Ramlal
16.Ramlal 17.Perumal S/o
Munusamy 18.Perumal S/o
Rajagopal 19.Shajahan S/o
Abdulla 20.Perumal S/o
Munisamy 21.Badmini
W/o Perumal 22.Vasuki
W/o Kothandan
23.Guansundhari W/o
Krishnan

71/32

42

71/20

Private

Dry

0.0007

Rajendiran S/o Potha raja
Gounder
71/2A2

43

71/21

Private

Dry

0.0016

Murugesan S/o Potha raja
Gounder
71/21A2

44

71/4

Private

Dry

0.0005

Murugan S/o Mannu
71/4B

45

71/5

Private

Dry

0.0043

Murugan S/o Mannu
71/5A2

46

72B

Government

PORAMBOKE

0.0161

Vaari
72B/1B

47

73/10

Private

Dry

0.0003

Shekar S/o late Dhanapal
Gounder
73/10A2

48

73/11

Private

Dry

0.0014

Selvi W/o Rajendiran
73/11A2

49

73/12

Private

Dry

0.0017

Selvi W/o Rajendiran
73/12A2

50

T3/1A

Private

Dry

0.0016

Chinnappan S/o Thotti
(Alias) Dharmaraya
Gounder

73/1A2

51

73/1B

Private

Dry

0.0363

Manogaran S/o Chinna
kuzhandhai Gounder
73/1B1B

52

73/2C

Private

Dry

0.0065

1.Dhanalakshmi W/o
Dharman 2.Thillai nayaki
W/o Vadivel 3.Dharuman
S/o Murugan

73/2C1

53

73/3

Private

Dry

0.0149

1.Dhanalakshmi W/o
Dharman 2.Thillai nayaki
W/o Vadivel

73/3A2

54

T3/4A

Private

Dry

0.0072

1.Sagadeva Gounder S/o
Chinnaiya Gounder
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2.Pushparani W/o Shekar
73/4A1B

55

73/4C

Private

Dry

0.0063

Rajagopal S/o Shanmugam
73/4C1B

56

73/5

Private

Dry

0.0113

K. Chandravadhana D/o P.
Krishna Gounder
73/5A2

57

75/1

Private

Dry

0.0034

1.Girija W/o Narasimman
2.Bhaskaran S/o
Shanmugam 3.Kasthuri
W/o Rangasami
4.Rajeshwari W/o
Manogaran 5.Shanthi D/o
Shanmugapillai
6.Sathishbabu S/o Gandhi
7.Manikandan S/o
Nandhagopal aachari
8.Narasimman S/o Kanna
Gounder 9.Prabhu S/o
Deivasigamani
10.Ravichandiran S/o
Chinnakuzhandhai
Gounder 11.Yoganandhan
S/o Morgan 12.Raja S/o
Paandu 13.Ezhumalai S/o
Kannan 14.Aanandhi W/o
Shankar 15.Kalaiyarasi
W/o late Kumar
16.Priyanka D/o late
Kumar 17. Ragul S/o late
Kumar 18.Neelavathi M/o
late Kumar

75/1B

58

75/3

Private

Dry

0.0027

1.Girija W/o Narasimman
2.Bhaskaran S/o
Shanmugam 3.Kasthuri
W/o Rangasami
4.Rajeshwari W/o
Manogaran 5.Shanthi D/o
Shanmugapillai
6.Sathishbabu S/o Gandhi
7.Manikandan S/o
Nandhagopal aachari
8.Narasimman S/o Kanna
Gounder 9.Prabhu S/o
Deivasigamani
10.Ravichandiran S/o
Chinnakuzhandhai
Gounder 11.Yoganandhan
S/o Morgan 12.Raja S/o
Paandu 13.Ezhumalai S/o
Kannan 14.Aanandhi W/o
Shankar 15.Kalaiyarasi
W/o late Kumar
16.Priyanka D/o late
Kumar 17. Ragul S/o late
Kumar 18.Neelavathi M/o
late Kumar

75/3B
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59

75/4

Private

Dry

0.0029

Girija W/o Narasimman
2.Bhaskaran S/o
Shanmugam 3.Kasthuri
W/o Rangasami
4.Rajeshwari W/o
Manogaran 5.Shanthi D/o
Shanmugapillai
6.Sathishbabu S/o Gandhi
7.Manikandan S/o
Nandhagopal aachari
8.Narasimman S/o Kanna
Gounder 9.Prabhu S/o
Deivasigamani
10.Ravichandiran S/o
Chinnakuzhandhai
Gounder 11.Yoganandhan
S/o Morgan 12.Raja S/o
Paandu 13.Ezhumalai S/o
Kannan 14.Aanandhi W/o
Shankar 15.Kalaiyarasi
W/o late Kumar
16.Priyanka D/o late
Kumar 17. Ragul S/o late
Kumar 18.Neelavathi M/o
late Kumar

75/4A2, 75/4B2B

60

T7/3A2

Private

Dry

0.0083

Dhineshbabu S/o
Ponnambalam
T713A2A

61

T7/3A3

Private

Dry

0.0079

Kalaiselvi W/o
Harikrishnan
77/3A3B

62

T7/3A4

Private

Dry

0.0048

Shanthakumar S/o Settu
Gounder
T713A4A

Total||

0.4421]|
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